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RAJYA SABHA {26 April, 2001]

(i) Statement (in English and Hindi) giving reasons for the delay in
laying the papers mentioned at {|) above. [Placed in Library. Sese No. L.T. -
3632/01]
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AEPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON TRANSPORT AND TOURISM

SHRI SATISH PRADHAN (Maharashtra) : | present the Forty-eighth,
Forty-ninth, Fiftieth, Fifty-first and Fifty-second Reports (in English and Hindi)
of the Department-related Parliamentary Standing Committee on Transport
and Tourism on Demands for Grants (2001-2002) of the (i} Department of:
Tourism (i) Department of Culture (i) Ministry of Civil Aviation (iv}) Ministry of
Road Transport & Highways and (v) Ministry of Shipping respectively.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON HOME AFFAIRS

SHRI SURENDRA KUMAR SINGH (Chhattisgarh) : | present the
Seventy-fourth Report on the Constitution (Ninety-first Amendment) Bill, 2000
{in English and Hind) of the Department-related Parliamentary Standing
Committee on Home Affairs.

EVIDENCE TENDERED BEFORE THE DEPARTMENT-RELATED
PARLIAMENTARY STANDING COMMITTEE ON HOME AFFAIRS

SHRI SURENDRA KUMAR SINGH (Chhattisgarh) : | lay on the
Table the Evidence tendered before the Department-related Parliamentary
Standing Committee on Home Affairs on the Constitution (Ninety-first
Amencdment) Bill, 2000.
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